20.07.2018 J-1 FOR PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

20.07.2018

COURT NO.3

(DIVISION BENCH-IT)

HON'BLE MR. JUSTICE S.RAVINDRA BHAT
HON'BLE MR. JUSTICE A.K.CHAWLA

AT 2.15 P.M

1. ITA 907/2017 PR. COMMISSIONER OF INCOME ZOHEB HOSSAIN, DEEPAK ANAND
CM NO. 38789/2017 TAX-II PIYUSH GOYAL, SALIL AGGARWAL
VS. SHRI BRAHAM DEV GUPTA MADHUR AGGARWAL, UMA SHANKAR

2. ITA 1162/2017 PR. COMMISSIONER OF INCOME ZOHEB HOSSAIN, DEEPAK ANAND
CM NO. 46234/2017 TAX PIYUSH GOYAL, SALIL AGGARWAL
VS. BRAHAM DEV GUPTA MADHUR AGGARWAL, UMA SHANKAR

COURT NO. 22
HON'BLE MR. JUSTICE RAJIV SHAKDHER

AT 2.15 P.M.

1. W.P.(C) 10587/2016 MOHAMMAD ABDUL MOYEED ABHA ROY, PIYUSH KANT ROY,
VS. UNION OF INDIA & ANR JASMEET SINGH, SRIVATS KAUSHAL.

COURT NO.29
HON'BLE MS. JUSTICE MUKTA GUPTA

1. BAIL APPLN. 2378/2017 SUNIL MEHRA DAYAN KRISHNAN, R.K. THAKUR
VS. THE STATE (GOVT. OF RAJNI GUPTA, MOHIT MATHUR
NCT OF DELHI) AMAN SAREEN, NISHANT PATHAK

GURPRATAP SINGH



20.07.2018 J-2 FOR PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

COURT NO. 12
HON'BLE MR. JUSTICE V.KAMESWAR RAO

AT 2.15 P.M.

1. W.P.(C) 7980/2017 ROCKY TUSEED MUKUL GUPTA, ARJUN HARKAULI,
CM. 34670-34671/2017 VS. UNIVERSITY OF TUSHAR GUPTA, MOHINDER J.S. RUPAL,
CM. 40556/2017 DELHI & ORS. PRANG NEWMAI, SUMAN CHAUHAN, JIVESH TIWARI.

HIGH COURT OF DELHI
19TH JULY,2018 REGISTRAR (LISTING)



20.07.2018
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33.

26.

I.A. 4608/2018
In CS(COMM) 846/2017

AT 10.30 A.M.

TEST.CAS. 28/1995

AT 02.15 P.M.

CS (0S) 802/2014
I.A. 5203/2014
I.A. 8943/2014
I.A. 14384/2014
I.A. 8896/2017

FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 24 (OS-E)
HON'BLE MR. JUSTICE MANMOHAN

ITC LIMITED KUNAL KHER, SUBIYA AKBAR
Vs. VIKAS RASTOGI WARSI, S.S.GULIA, IMRAN
KHAN, PRABHA MISHRA

*khkkkkkkk

COURT NO. 19 (0s-C)
HON'BLE MR. JUSTICE YOGESH KHANNA

SMT. KANTA MALHOTRA D R MAHAJAN KAMLESH, MAHAJAN
Vs. STATE & ORS. ISHWAR SAHAI,SANJAY DUA,RICHA
KAPOOR
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COURT NO. 20 (OS - D)
HON'BLE MS. JUSTICE PRATHIBA M. SINGH

M/S VERSATILES COMMOTRADE PVT. RATAN K. SINGH, NIKHLESH KRISHNAN,
LTD. DHARMESH MISRA, ANKIT KAKKAR

Vs. M/S ANGAD DEVELOPES PVT.

LTD.
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